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PRESIDENTS SECRETARIAT
New Delhi, the 18th March 1981

No. 16-Presi/81.~The President is pleased to award
the Police Medal for gallantry to the undermentioned
officers of tho Maharashtra Police :—

Name and ranks of the Officers

Shri Arjun Vishnu Chindhc
Unarmed Head Constable,
B.No. 1965
Central Railway Police Station Bombay,
MAHARASHTRA.
Shri Pandurang Daghu Gadekar,
Unarmed Police Constable,
B. No. 2551.
Central Railway Police Station Bombay,
MAHARASHTRA.

Statement of Services for which the decoration has been
awarded.

On the 8th July, 1980 at about 07.30 hours, while the
plain clothes staff of the Bombay Central Railway Police
Station was keeping vigil on suspicious strangers and bad
characters at the Railway Station, a Police Constable who
suspected the movements of a passenger accosted the
stranger and searched his bag. He found a Rampuri knife
wrapped in a towel. The Police Constable shouted for help
from his associates. In the meantime the stranger dropped
the bag and ran towards the S.T. Bus Stand premise* which
is situated just opposite to the Bombay Central Railway
Station. Shri Arjun Vishnu Chindhe and Shri Panduranji
Dagdu Gadekar who were also on duty nt the Railway
Station chased and apprehended the stranger named Dilshad

Inayatkhan Pathan. However, the Security Guard of the
S.T. Depot intervened and questioned the identity of the
two Policemen. While Shri Gadekar was showing his
identity card the stranger managed to free himself from
their grip and took out a loaded Automatic Pistol from his
trouser pocket and fired four rounds in the ah- in order to
frighten the Policemen. Undeterred, Shri Chindhe graj>
pled with the accused who aimed the pistol at him and
held him till Shri Gadekar came to his help and caught
hold of the hand of the stranger. In the scuffle Shri
Pandurag Dagdu Gadekar received a bullet injury in his
thigh. Shri Chindhe forcibly snatched the pistol from the
hand of the accused and disarmed him.

In this action Shri Arjun Vishun Chindhe and Shri
Pandurang Dagdu Gadekar exhibited conspicuous gallantry
courage and devotion to duty of a high order.

2. These awards are made for gallantry under rule 4(i)
of the rules governing the award of the Police Medal and
consequently carry with them the special allowance admis-
sible under rule 5, with effect from the 8th July, 1980.

No. 17-Frea/81.—The president is pleased to award the
Police Medal for gallantry to the undermentioned officers
of the Delhi Police :—

Names and ranks of the Officers

Shri T.R. Kakkar.
Deputy Commissioner of Police/Central
Delhi.
Shri Hari Dev,
Assistant Commissioner of Police
Delhi,
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Statement of services for which the decoration has been
awarded

On the 14th September, 1979 serious riots broke out in
the walled city of Delhi. On receipt of information Shri
T.R. Kakkar Deputy Commissioner of Police, rushed to the
place of incident with his office sentry's rifle. On reaching
the place of incident he was impeded by angry mobs. He
tried to reason out with the people but it did not have any
effect. He was attacked and hit by sticks by the infuriated
mob. Street lights had been cut off and the entire area was
in complete darkness. The rioters had placed road blocks
making it impossible for the Police to advance. There was
considerable chaos all around. Bricks, stones and incendie-
ries were being pelted incossently. Shri Kakkar was hit in
the face- and his nose started bleeding prof ready, he was
physically lifted by the rioters and thrown on the ground.
Attempts were also made to snatch away his rifle. In
disregard of risk to his life Shri Kakkar fired a few calcula-
ted shots with his rifle and dispersed the crowd.

On receiving the information about the incident Shri
Hari Dev Assistant Commissioner of Polccc also rushed
to the area and approached Jama Masjid via Chowk Hathi
Khana and Paiwaian. He placed himself between the two
warring communal groups who were armed with sticks,
iron rod, etc. and by opening controlled fire he disengaged
the two jtroupi. Thereafter he proceeded a little further but
was attacked with barrage of stones, soda uatcr bottles and
other missiles. He suffered injuries on his chest, abdomen
and on his thigh by brickbats but in disregard of the injuries
he dispursed the mob and also helped the .Deputy Commis-
sioner of Police in dispersing the riotous mob near Matia
Mahal.

In this action Shri T.R. Kakkar and Shri Hari Dev exhi-
bited conspicuous gallantry, courage and devotion to duty
of a high order.

2. These awards arc made for gallantry under rule 4
(i) of the rules governing the award of the Police Medal
and consequently cany with them the special allowance
admissible under rule 5, with effect from the 14th September,
1979.

No. 18-Pres/81.—The President is pleased to award the
President's Police Medal for gallantry to the undermention-
ed officer of the Uttar Pradesh Police :

Name und rank of the Officer

Shri Anand Behari Chaiurvedi,
Additional Superintendent of Police,
Gorakhpur,
UTTAR PRADESH.

Statement of services for which the decoration /jnr been
awarded

On the 30th January. 1980 at about 11.30 A.M. a sensa-
tional double murder was committed in the Collectorate
compound of Gorakhpur city in which Shri Suresh Tiwari
advocate and his brother Shri Mohan Tiwari were shot
dead by 15 armed assailants in broad day light. The
Assailants also took away the licensed rifle of Shri Mohan
Tiwari. Shri A. B. Chaturvcdi who at that time happened
to be working in the Police Office heard the sounds of fiun
fire. He also saw two armed persons running away from
the scene of occurrence. There was great panic and terror
in the court premises. Shri Chaturvedi collected a few
Policemen from his peshi staff and drove in his jeep towards
the southern exit of the Kutchchry, where ho saw armed
persons firing and boarding a jeep and driving away behind
two cars which were also occupied by armed persons. Though
Shri Chaturvedi and his staff were unarmed,, they gave a hot
chase to the assailants and managed to isolate the jeep from
the other two cars. The occupants of the jeep got down
and started running in a street. Shri Chaturvedi who was
attired in mufti ran after the culprits alongwith his men.
One of the culprits who had a DBBL gun took aim at
Shri Chaturvedi hut Shri Chaturvedi remained undeterred
and continued the chase. The culprit suddenly turned, ro-
und and fired one shot towards Shri Chaturvedi but ho
ducked to save himself. Shri Chaturvedi then in disregard
of his personal safety flung himself at the assailant and
struck hard at his gun with a bamboo piece that he had
found nearby. He also caught hold of the assailant's Run
with the help of a Constable and overpowered the assailant.

Other culprits including the driver of the jeep were also
arrested by the other members of the Police party.

In this action Shri Anand Behari Chaturvedi exhibited
conspicuous gallantry, exceptional courages and sense of
duty of a very high order.

2. This award is made for gallantly under rule 4 (i) of
tho rules governing the award of the President's Police
Medal and consequently carries with it the special allowance
admissible under rule 5, with effect from the 30th January,
1980.

No. 19-Pres/81.—The President is pleased to award the
Police Medal for gallantry to the undermentioned officer
of the Central Industrial Security Force :—

Name and rank of the Office/
Shri P. Masi,
Security Guard No. 7739102,
Calcutta Port Trust,
Central Industrial Security Force.

Statement of services for which the decoration has been
awarded

On the 10th May, 1980, Security Guard Shri P. Masi
during his round noticed a miscreant in the shed of Calcutta
Port Trust. He chased the miscreant and raised an alarm by
blowing the whistle. When he reached the perimeter wall,
he saw 8 to 10 more miscreants gathered near the wall who
were armed with daggers and other lethal weapons. They
threatened Shri Masi with dire consequences in case he
approached them and also started throwing stones and brick-
bats at him. In disregard of his personal safety and in tho
face of heavy brick-bats Shri Masi charged the miscreants
and grappled with them. He apprehended one of the mis-
creants. However, under the cover of darkness two mis-
creants stabbed him in the abdomen and on his head. After
inflicting injuries the miscreants escaped through the peri-
meter wall. Shri Masi who was bleeding profusely was
helped by his colleague and taken to hospital.

In this action Shri P. Masi exhibited conspicuous gallan-
try courage and devotion to duty of a high order.

2. This award is made for gallantry under rule 4CO of
the rules governing the award of the Police Medal and
consequently carries with it the special allowance admissible
under rule 5, with effect from the 10th May, 1980.

No. 20-Pres/81.—The President is pleased to award the
Police Medal for gallantry to the undermentioned officer
of the Andhra Pradesh Police :—

Name and rank of (he Officer

Shri Marclla Venkateswara Reddy,
Inspector of Police,
Anti-Corruption Bureau,
Krishna District,
Vijayawada,
Andhra Pradesh.

Statement of services (or which the decoration has been
awarded

On the 6th January, 1980, while on election duty Shri
Marellal Venkateswara Reddy, Inspector of Police, received
information at 12 noon that tension was mounting near Zilla
Parishad High School Polling Centre in Vuyyur between tho
supporters of two political parties. Shri Reddy rushed to
the spot with one section of striking force and tactfully
brought the situation under control. At about 4-15 p.m. on
hearing the news about the election of the candidates belon-
ging to their party the supporters of a political party raised
victory slogans. They also abused the local sitting MLA.
This was objected to by the followers of the MLA. This led
to a clash between the supporters of the two political parties.
The supporters of both the parties soized cart pegs from a
convoy of empty sugar-cane carts which were going on the
road proceeded towards each other. Shri Reddy with a mea-
gre force of one sub-Tnspector and one section of the A.P.S.P.
rushed to the place of incident and placed himself between
the two warring groups in order to prevent them from com-
ing to a clash. Some among1 the supporters of the two politi-
cal parties attacked each other as a result of which three per-
sons on each side received Injuries. Both the parties resorted to

2—CI/81
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heavy stone throwing. The lives of the Police party were at
stake. Shri Reddy ordered lathi charge but it proved ineffe-
ctive. Shri Reddy, however, remained undeterred and inter-
vened between the two rival group* and received an injury on
his right fore-arm. To scare the mob he ordered to fire five
rounds into the air and this had the effect on the mob which
dispersed.

In this action Shri MarelJa Venkateswara Reddy exhibited
conspicuous gallantry, exceptional courage, presence of mind
and devotion to duty of a high order.

2. This award is made for gallantry under rule 4(i) of the
rules governing the award of the Police Medal and conse-
quently carries with it the special allowance admissible under
rule 5 with effect from the 6th January, 1980.

S. NILAKANTAN,
Deputy Secretary to the President.

New Delhi, the 21st May 1980

No. 21-Pres/81.—The President is pleased to approve the
award of the KIRTI CHAK.RA for acts of conspicuous gal-
lantry to :—

1. Master Sanjay Chopra (Posthumous)

2. Kumari Geeta Chopra (Posthumous)
145, Services Officers Enclave,
Dhaula Kuan, New Delhi.

(Effective date of the award : 26th August, 1978)

On the 26th August, 1978, Kumari Geeta Chopra was ex-
pected to reach A.I.R. Station by 7 p.m. for a programme.
Accompanied by her brother, Master Sanjay Chopra, she
left her residence at Dhaula Kuan at about 6.15 p.m. and
came to stand near the junction of the road leading to Sar-
dar Patel Marg, From there they sought to get a lift by
raising their hands to cars which were going towards Sardar
Patel Marg. A doctor, who was going to his clinic in Con-
naught Place, cave them a lift in his car and dropped them
near Gole Dak-Khana. While waiting at the Gole Dab-
Khana, on their way to the All India Radio Station, two
criminals, Billa and Ranga, kidnapped them in their car and
took them towards the Buddha Jayanti Park. While in their
car, the children fought valiantly to escape from the clutches
of the criminals and, although severely injured, they inflicted
injuries on the forehead of Billa. Subsequently, the crimi-
mmalfl murdered both Geeta Chopra and Sanjoy Chopra and
threw their bodies on the upper Ridge Road. Death was
the price the youthful children had to pay for their courage
and valiant struggle till the very last.

Master Sanjay Chopra and Kumari Geeta Chopra thus
displayed exemplary courage and determination of a high
order.

The 26th January 1981
No. 22-Pres./81.—The President is pleased to approve

the award of the 'Param Vishisht Seva Medal1 to the under-
mentioned personnel for distinguished service of the most
exceptional order :

1. Lt. Gen. Adi Mehcrji Sethna (IC 522), AVSM, In-
fantry.

2. Vice Admiral Melville Raymond Schunker, AVSM
(00034-A).

3. Vice Admiral Oscar Stanley Dawson, AVSM
(000358).

4. Air Marshal Saroj Jena, AVSM, VM (3157) F(P) .
5. Lt. Gen. Harish Chandra Dutta (IC 2266), Infantry.
8. Lt. Gen. Surinder Nath Sharma (IC 1475), AVSM,

Engineers.
7. Lt. Gen. Tirath Singh Oberoi (TC 1591), Vr. C ,

Infantry.
a Lt. Gen. Amar Singh (IC 2905), AVSM, ASC.
9. Air Marshal Hemant Ramkrishna Chitnis, AVSM,

VM (2964), F(P) (Retd.)
10. Air Marshal Trilochan Singh Brar, AVSM (2884)

F(P) .

11. Maj. Gen. Som Nath Bhaskar (IC 4239), EME
(Retd).

12. Maj. Gen. Baljit Kumar Mehta (IC 5445), AVSM,
Infantry.

13. Maj. Gen. Samir Chandra Sinba (IC 1813), Infantry.
14. Maj. Gen. (Miss) Pullode Kulathingal Lakshmikutty,

(NR 680954), MNS.
15. Maj. Gen. Prikshat Raj Puri (IC 2261), Engineers.
16. Mai. Gen. Ram Chandra Vinayak Apte (IC 1909),

AVSM, Artillery (Retd.)
17. Air Vice Marshal Mulk Raj, AVSM (3518) (Medi-

cal).

No. 23-Pres./81.—The President is pleased to approve the
award of the 'Ati Vishisht Seva Medal' to the undermen-
tioned personnel for distinguished service of an exceptional
order :

1. Maj. Gen. Lakshman Singh Rawat (IC 5316), In-
fantry.

2. Maj. Gen. Shikarpur Nadiga Manohar (IC 2344),
EME.

3. Maj. Gen. Adi Gustadji Minwalla (IC 7232), Infan-
try.

4. Air Vice Marshal Mangalvedkar Jivanrao Vittal
(3791), AE (M).

5. Air Vice Marshal Biman Kantha Mukherjee (3823),
AE(M).

6. Brig. Kunwar Devendra Singh Katoch (IC 2370),
Infantry.

7. Brig. Tripat Singh (IC 5892). EME.
8. Brig. Sunder Lai Dhawan (IC 4489), ArtUlcry.
9. Brig. Subramaniam Krishnamurthy (IC 2294), Ar-

moured Corps.
10. Brig. Dharmara] Thamboo (IC 2416), Infantry.
11. Brig. Rathan Sabapathy Soma Sundaram "(IC 5150),

Engineers.
12. Brig. Mahavir Singh (IC 5661), VSM, Infantry.
13. Brig. Francis Tiburtius Dlas (IC 7044), Vr. C , In-

fantry.
14. Brig. Mahendra Singh Gosain, (IC 6610), VSM,

Engineers.
15. Brig. Rajindar Singh (IC 7155), Artillery.
16. Brig. Gorakh Nath (IC 6529), ASC.
17. Brig. Tilak Raj Malhotra (IC 1576), Infantry (Retd.)
18. Brig. Mamthur Kumaran Menon (IC 4478), In-

fantry (Retd.).
19. Commodore Hari Mohan Lai Saxena, NM (00093

K).
20. Commodore- Narindra Nath Anand (00195-T), NM.
21. Surgeon Commodore Jai Krishna Suchdeva (75031-

Z).
22. Commodore Chaman Lai Sachdeva (00077-Z)

(Retd.).
23. Air Commodore Ram Lai Bhalla (3679) Administ-

rative.
24. Air Commodore Madan Lai Sethi (4009), F(N) .
25. Air Commodore Denzil Edward Satur, VM (4339),

F(P) .
26. Air Commodore Dllip Shankar Jog, VM (4608),

F(P) .
27. Col. Jaswinder Singh (IC-4559), Pioneers.
28. Col. Ravi Kumar Nanda (IC 5850), Artillery.
29. Col. Durjan Singh Shekhawat (IC 6177), Infantry.
30. Col. Raj Kumar Verma (IC 7456), Artillery.
31. Col. Vh-ender Singh Bajwa (IC 7910), Infantry.
32. Col. Vir Karan Chawla (IC 7611), Adtillery.



PART I—SEC. U THE GAZETTE OF INDIA, APRIL 4, 1981 (CHAITRA 14, 1903) 313

33. Col Wilham Hector Grant (IC 4193), Infantry
(Retd)

34 Col Raj Raj Chatterji (IC 3978), Signals (Retd.).
35. Gp Capt Mulcuud Chattenee (4530), AE(M).
36 Gp Capt Annaswami Sridharan, VM (4761), F(P) .

No 24-Pre»/81 —The President js pleased to approve
the award of 'Bar to Ati Vishisht Sova Medal' to the under-
mentioned person for distinguished service of an exceptional
order .

Bng Bikiam Singh Kan war (IC 5973), AVSM, Infan-
try

No 25-Pres /81 —The President is pleased to approve the
award of the 'Vishisht Seva Medal' to the undermentioned
personnel for distinguished service of a high order :

1. Bng Om Parkash loneja (DR 10051), Army Dental
Corps

2. Bng Pratap Singh Kapur, (TC 7906), Artillery
3 Bng Rdicndrii Pal Singh, (IC 8114), Infantry.
4. Col Iakhcshwai Singh Brana, (IC 4619), ASC.
5 Col Jagdish OMtidia Bull (MR 1133), AMC

(Retd )
6. Group Captain Dalip Kumai Khashnobish (5432),

AE(M)
7. Lt. Col lasbtndcr BIT- Singh (IC 11552), Armoured

Corps
8. Lt Col lagdish Chander Naiang (IC 12340),

Armouicd Corps
9. Lt Col Sam Nan man Ginwala (IC 6815), Artillery.

10. Lt Col. (Local Colonel) Satish Kunidi Saxena (IC
9852), Artillery (Retd )

11 Lt Col Winmdor Singh Chona ([C 11888), Engi-
neers.

12. Lt. Col Raghu Nandan (IC 14296), Fngineerv
13. Lt Col. Pralay Sankar Chaudhun (TA 40445), En-

gineers, (Retd )
14 Lt Col Subhash Chrataman Nagarkar (IC 12091),

1 Gorkha Rifles (Posthumous).
15. Lt Col Raicsh Kochhar (IC 12572), Sikh
16. L t Col Tej Pal Singh Rawat (IC 12836), 4 Gorkha

Rifles
17. L t Col. Kuldip Suigh (IC 13975), 3 Gorkha Rifles,
18. Lt Col Tapan Roye (IC 13988), 4 Gorkha Rifles.
19. Lt Col Sudhindra Nath Ghosh (IC 8152), AOC.
20 Lt Col Shubhabrata Dutta (IC 7635), EME.
21, Lt Col Om Prjkash Chaudhry (IC 11742) Army

Education Corps
22. Lt Col. Baldev Krishen Bhandari (IC 7465), Intelli-

gence Corps.
23 Commander Surendra Kumar Sharma (60026 Y),

BSt.
24. Commander Jayachandran Subiah (40173-A), IN.
25. Acting Commander Ashok Nandan Jcthi (40226 Y),

IN.
26. Acting Commandtr Om Prakash Bansal (00660 2) ,

27. Wg. Cdr. Balchandra Ganesh Chitnis (5171), Logis-
tics.

28. Wg. Cdr. Kamla Prasad Sharma (5939), AE(M).
29. Wg. Cdr. Sham Rao (6200), Accounts.
30. Wg Cdr. Nanak Chand Kaushal (6252), AE(L)
31. Wg Cdr Kapila Kak (6784), F(N)
32 Wg Cdr. Kalyanaraman Badrinarayanan (6826), AE

(M).
33 Shri Chandra Pratap Singh, Commandant, 48 Bn.

CRPF.

34. Maj. Narcsh Kumar Abbott (IC 14813), 4 Gorkba
Rifles.

35. Maj. Tsenng Stobdan (IC 17479), IAK Rifles
36 Maj. laswant Smgh Chandel (IC 23299), JAK

Rifles.
37 Maj Sndhar Prasad Sharma (IC 26152), Grena-

diers
38 Maj Rakshpal Krishan Vasudeva (IC 28313),

Madras.
39 Mai Bhuchung Tshenng Bhutia (IC 31320), 8

Gorkha Rifles
40. Maj Harbhajan Singh Dcol (IC 18231), EME
41. Maj. Chandra Sbekhar Tak (MS 9788), AMC
42 lieutenant Commander (SDB) Ram Piakash

(83172 A).
43. Sqn Ldr Satya Pal Bhasin (7083), Afc(L)
44. Sqn Ldr Raghu Nath Dass (7896), AE(L^.
45 Sqn Ldr Shamir Choudhun (8416), F(P)
46 Syn lAr Prabhu Singh (9985), Administrative
47. Shri Narbu Sbcrpa, Deputy Commandant, Assam

Rifles.
48 Capt Harcharan Singh (IC 33683), ASC
49 TC 40012 Subcdar Major Tiruvuiu Sirntnachalam,

EME.
50 IC 45388 Subedar Major Chabi I al Rai SM, 4

Assam Rifles.
51. 205057 Master Warrant Officer Rrahamadesam

Venkataraman V enkalachalatn, Air Field Safety
Operator.

52. JC 65156 Subedar Dhainm Singh, lat
53 IC 71194 Naib Subedar Krishna Singh Chhetn, 7,

Assam Rifles.
54 234436 Sergeant Mutliuknshna Chettiar Sivagnanam,

Air Frame Fitter
35 Chidanand Smgh Mcch (AR) III (909219 W),

IN

No, 26-Pres/81 —The President is pleased to appiove the
award of the "KIRTI CHAKRA" for acts of conspicuous
gallantry to —

1 G-l05386 Pioneer Ram Ahir
General Reserve Engineer Force
(Effect!) e date of the cmard ' 1th Juh, 1979)

Large scale land slides, caused by torrential rains between
the 1st and 3rd July, 1-979, had blocked traffic on a 66 kilo-
metre stietch of a road in the Tenga-Bomdila Sector The
road was lequlred to be cleared for traffic but no dozer
operator was readily available with the Border Roads Task
Force deployed in the area At that cnticil juncture
Pioneer Rd.ni Ahir of 1581 Pioneer Companv (GREF)
voluntarily offered his services and undertook the hazardous
task of clearing the road Undeterred by the magnitude of
the task he kept clearing the soil and debris from the road
During this operation, he miraculously escaped on several
occasions when his dozer was hit by huge falling boulders.
Undeterred by these hazards, he worked on with his dozer
and cleared the road for traffic by the 7th luly, 1979

In thH action, Pioneer Ram Ahir displayed conspicuous
undaunted determination and devotion to duty of a very
high order

2 5240, Village Guard Havildar Pukhu Khetnnungan
Kenjong Village Guard Post,
Distnt Tuensang,
Nagaland.

(Efieiive date of the award • 13th May, 1980)
On the 13th May, 1980, at about 12 30 pm when almost

all the villagers of Kenjong village had gone to their fields
leaving behind five village: Guards and araied group of about
300 under ground hostiles entered the village Jong with
about 100 porters On hearing noise made by the hostiles.
Village Guard Havildar Pukhu Kbemnungan, who was in
his house with his family, came out with his loaded rifle and
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found the village surrounded by the undergrounds armed
with automatic weapons. Undaunted by the appearance of)
some of these hostile;, iu front of him, he fired his rifle and
inflicted serious injuries on some of them. Consequently,
the hostilcs lired back at him and the derious injuries sustained
by him made him un-conscious and the hostQes took away
his rifle, killed his two daughters on the spot and injured his
wife.

In this action, Village Guard Havildar Pukku Khemnungan
displayed great courage, determination and devotion to duty
of a high order.

3. 71M, Village Guard Tsangu Khemnungan
(.Posthumous)

Kenjong Village Guaid Post,
Distrit Tuensang,
NagaJand.

(Effective thitc of the award : 13th May, 1980)
On 13th May, 1980, at about 12.30 p.m. when most of the

residents of Kenjong village had gone to their fields and
five Village Guards were left behind, about 300 underground
hostile^, armed with uuthomatic weapons, entered the Village
along with about 100 porters. On hearing their noise Village
Guaid Tsangu Khemnungan, who at that time was in his
house, immediately came out with his loaded rifle and un-
daunted by ihe big strength of the hostiles, opened fire and
killed one ot the hostilcs. In the subsequent encounter, he
was hit by d bullet in his chest and he died on the spot.

Jn this action.. Village Guard Tsangu Khemnungan dis-
played exceptional courage, determination and devotion to
duty of a •very high order.

4. 13729380, Rifleman Purshotam Dass
(Posthumous)

Jammu and Kashmir Rifles.
{Efftctiw date of the aw aid : 5th June, 1980)

On the 5th June, 1980, fire broke out in an Infantry
Battalion area at Nathuan Tibba in Jammu and Kashmir
which became uncontrollable and was spreading towards the
power generator and the diesel barrels storage of the bat-
talion. Rifleman Pamhotam Dass was a member of the
fire lighting party deployed to prevent the fire from reaching
the diesel barrels and the power generator.

The lire fighting party started fighting the fire with fire
beaters but, despite their determined efforts, it soon engulfed
the area upto a few yards of the generator. Realising thq
seriousncGj of the situation, Rifleman Parshotum Duss rushed
a few yards forward and started beating the lire, single
handedly, in total disregard to his personal safety. Although
his unitorm caught fire, he continued beating the fire vig-
orously and prevented it from spreading to the power gene-
rator and diesel barrels. In the process, he sustained serious
burn injuries to which he sucumbed soon after.

In this action, Rifleman. Parshotajn Dass displayed exem-
plary courage, undaunted determination and devotion to
duty of a very high order.

5. Flight Lieutenant Anil Kumar Mathur (13591)
Flying (Pilot).

(Effective date of the award : 25th November, 1980)
On the 25th November, 1980, Flight Lieutenant Anil

Kumar Mathur was authorised to flight test a Marut aircraft.
On getting airborne, he experienced excessive skid to the
right and the cirrective action taken by him failed to stabilise!
the aircraft. He also observed that the temperature of the
right engine had significantly dropped following engine
failure and the position of the tail plane setting was abnor-
mal.

When Flight Lieutenant Anil Kumar Mathur decided to
execute an immediate landing, he experienced a total hydrau-
lic failure which made the flying controls and other systems
inoperative. Consequently, on lowering the undercarriage.

he found it very difficult to maintain level flight as trimmers
were inoperative and on the lowering of flaps for landing,
he had to use his full physical strength to control the aircraft.
Braving all these handicaps and possible ride to his ownr
death, he decided against abandoning the aircraft. Subse-
quently, he succeeded in landing the aircraft safely and made
it available for fault investigation.

Flight Lieutenant Anil Kumar Mathur thus displayed
exemplary courage, presence of mind and profcsional compe-
tence of a high order.

V. K. DAR,
Secretary to the President

MINISTRY OF AGRICULTURE

(DEPARTMENT OF AGRICULTURE & COOPERATION)
New Delhi, the 28th February 1981

RESOLUTION
No. 9-18/80-C.A.L—A Coconut Development Board has

been set up with eilect from the 12th January, 1981, under
the Coconut Development Board Act, 1979. The Board will
be responsible for the integrated development of coconut
industry in all its aspects including production, processing
and marketing. With the setting up of the Board, the Gov-
ernment of India have decided to abolish the Indian Coconut
Development Council, reconstituted vide Government of
India Resolution No. 48012/4/76-C.A.T. dated the 28th Nov-
ember, 1977, with effect from the 21st January, 1981, in
terms of clause 5 of the Resolution.

ORDER

Ordered that a copy of the Resolution be communicated to
all State Governments, Administrations of Union Territo-
ries and Ministries of the Government of India, Planning Com-
mission, Cabinet Secretariat Prime Minister's Office, LolC
Sabha Secretariat and Rajya Sabha Secretariat.

2. Ordered that the Resolution be published in the Gazette
of India for general information.

S. P. SINGH, Dy. Secy.

MINISTRY OF RAILWAYS

(RAILWAY BOARD)

New Delhi, the 12th March 1981
RESOLUTION

No. ERB-1/80/21/72.—In continuation of Ministry of
Railways (Railway Board)'s Resolution No. ERB-I-80/21/72.
dated 10-2-1981, the Government of India have nominated
further the following as the Member of the 'Progiamme Im-
plementation Committee :

Shri Rajaram Mussadi,
1-A Burman Street,
Calcutta-700 007.

The 13th March 1981

CORRIGENDUM
Sub :—Programme Implementation Committee.

No. ERB-I/80/21/72.—Item No. 12, para 2 of the Reso-
lution No. ERB-1/80/21/72, dated 10-2-1981 issued by the
Ministry of Railways, Railway Board, should be read as
under :—

'Shri S. R. Venkatesham, ex-Mayor, Hyderabad.

HTMMAT SINGH,
Secy. Railway Board.

ex-officio It. Secy.
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